[ RAJYA SABHA ]

(i) Seventh Report of the Committee on ‘Demands for Grants (2025-26)
pertaining to the Ministry of Panchayati Raj.

STATEMENT REGARDING GOVERNMENT BUSINESS

MR. DEPUTY CHAIRMAN: Statement regarding Government Business. Dr. L.
Murugan.

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (DR. L.
MURUGAN): Mr. Deputy Chairman, with your kind permission, | rise to announce
that the Government Business during the week commencing Monday, the 17th of
March, 2025, will consist of:

1. Consideration of any item of Government Business carried over from today’s
Order Paper. It contains ‘Discussion on the working of Ministry of Railways’
Discussion on the working of Ministry of Health and Family Welfare.
Discussion on the working of Ministry of Home Affairs.

General Discussion on the Budget (Manipur) for the year, 2025-26.

OO N O N

Consideration and return of the following Bills, as passed by Lok Sabha:

(i) The Appropriation (No.2) Bill, 2025;

(i) The Appropriation Bill, 2025;

(i)  The Manipur Appropriation (Vote on Account) Bill, 2025; and

(iv) The Manipur Appropriation Bill, 2025.

6.  Consideration and passing of the Disaster Management (Amendment) Bill,
2024, as passed by Lok Sabha.

REGARDING NOTICES RECEIVED UNDER RULE 267

MR. DEPUTY CHAIRMAN: Hon. Members, nine notices have been received under
Rule 267. ...(/nterrupt/ons)... The notices of Shrimati Sagarika Ghosh, Shri Pramod
Tiwari, Ms. Dola Sen ...(/nterrupz‘/ons)... Please, please. Pramodii.
...(/nterrupt/ons)... Shri Sanjay Singh, Shri Saket Gokhale and Ms. Sushmita Dev
have demanded discussion over the alleged lapses of Election Commission in
issuance of multiple duplicate EPICs across the State. The notices of Shri Vaiko and
Shri P. Wilson have demanded discussion over the concerns regarding upcoming
delimitation exercise to Southern States. The notice of Shri Sandeep Kumar Pathak
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demands discussion on the financial loss to small investors due to continued decline
in share market in the last five months.

Hon. Members may recall the detailed rulings on the Rule 267 imparted by
Hon. Chairman, Rajya Sabha, on 8th December, 2022 and 19th December, 2022. The
same have been reiterated by hon. Chairman a number of times. Since these notices
do not conform to the directives imparted by the hon. Chairman, the same are
declined. ...(Interruptions)...

SHRI DEREK O'BRIEN (West Bengal): One minute, Sir, please.

MR. DEPUTY CHAIRMAN': Let me complete. Members have already given notices on
similar issues under other parliamentary devices which are likely to be discussed in
due course.

SHRI PRAMOD TIWARI (Rajasthan): Point of order, Sir. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Yes. ...(Interruptions)...

sit wHie foard): WR, Sl &l ST % 19 8191 781 &, dieth g1d (el §Id
gaTl fageTT t STt 21 98 B9 e @t w11 21 31 $Hurdd® a8l 99 8, fFrata &
AqTH O; B9 99 I8 9 §, fFratae & A1egq 91 s9h 1o ufds 29y & o 5 |ra=

J8I P Ugd | UN ...

it SguTafar: 99 ST, already issue accepted Bl

M uuie faar: 9x, #9 O 7l & BIS objectionable AT &1 el #+1 31t T o
SRR

Nt Sugumfa: 21, T8, 8 T UG 919 ...(FEU™)... T YHIE S,
...(STaHT)...
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HATA ISATE ~ ...(FGEM)...

* Not recorded.
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MR. DEPUTY CHAIRMAN: Thank you. ...(Interruptions )... Now nothing is going on
record. ...(Interruptions)... No, no. It is not going on record. Please, Sanjayji.
...(Interruptions )... No. Nothing is going on record now. ...(Interruptions)... | have
already disallowed all this. ...(Interruptions)... Now, Derekji. ...(Interruptions)... |

have already explained the reasons. Derekji; JATUd] ST TG %\r, gﬂi?le 39 gHA
SEIE]

7t S INSTS: T2, TR 3T 7 1 G A IRTY | AT SIS MToT T2 2

it SuuTUfer: 98 3TTel foH 7, STy 89 < =1 ot Y 39T Seorwd |

M NP MNGEA: TR, THH F SATET SIS AT Blell Wl 8 Sir, no one s
questioning your ruling. ...(/nterrupz‘/ons)... No one is questioning your ruling, but
there are enough precedents to suggest that when Rule 267 notices are given on
important subjects, like, we have given on the duplication of EPIC Voter Cards, three
minutes are allowed. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: They have already been accepted. It is already accepted.
...(Interruptions )...

SHRI DEREK O’BRIEN: One minute, Sir. ... (Interruptions)... One minute, Sir; let me
finish. Even if you do not allow us today, there are, at least, seven or eight Opposition
Parties that want it. In that spirit, Sir, why do you not take up a discussion under Rule
176 next week? Let us have an open discussion on this subject. We are being very
reasonable.

MR. DEPUTY CHAIRMAN: Thank you, Derekji. ...(Interruptions)...

SHRI DEREK O’BRIEN: You may take up a subject on EPIC Voter Cards; we would sit
down and discuss...

MR. DEPUTY CHAIRMAN: Thank you. You have already spoken. Please.
...(Interruptions )...
SHRI DEREK O’BRIEN: One minute, Sir. | am making a positive suggestion.

MR. DEPUTY CHAIRMAN: You have already made it.
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SHRI DEREK O’BRIEN: Sir, we are not here to disrupt the House. We request you,
we request the Government; next week, let us have a discussion on this very
important issue of duplicate voters. Thank you.

MR. DEPUTY CHAIRMAN: You have already suggested that. AT AERT, H
3TYD! AT & oI T HRAT A1 § iR A1 18T § o since day one, 519 I8
Aifeq ST, 399 fea Y s issue I discuss BT b ﬁvl(f, ST other mediums %, a4
accept 3T ATl A S TS ST, YT 81 accept 3T AT, WWW
avail &l fhaT|

o} ¥ Mg 81, I
%ﬂmﬂﬂﬁ: dg 3T 9 27| Yes, it is there. It is on record.

# RNEB 3N AR, HIARBI G| ... (FAIM).... § 1T BT § 6 w5 176 & =i
AfeH accept HINTYI ...(FAYM)... A 176 & A=A ANCH & JHW, I§ TH
important issue &1 ...(GE)...

MR. DEPUTY CHAIRMAN: | got your point, %= J&I issue, debates & Sl other
instruments &, ¥4 accept B3N ATI ...(FILM)... IT first day T3 AT, Bt Wl T3
AT 3R 3T W &l ...(FFYH).... Hon. Members, please. ...(Interruptions)... Hon.
Members, on behalf of this august House... ... (Interruptions)... A foreign delegation
is there with us. Please take your seats. ...(Interruptions)...

WELCOME TO PARLIAMENTARY DELEGATION FROM MADAGASCAR

MR. DEPUTY CHAIRMAN: Hon. Members, on behalf of this august House, | have
great pleasure in welcoming H.E. Mr. Justin Tokely, President of the National
Assembly of the Republic of Madagascar, and Members of the Parliamentary
Delegation who are on a visit to India as our honoured guests. We have strong
bilateral relations with Madagascar. The visit of Madagascar Parliamentary
Delegation will further strengthen our bilateral relations.

The Parliamentary Delegation arrived in Delhi from Madagascar on Monday,
the 10" March, 2025. The Delegation visited Agra on Tuesday, the 11™ March, 2025.
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